
Central AJmini str ative Tribunal

Nsu D3lhi : Rcincipal ^nch

OA No. 2293/2002

this the day of 12th ^ptamber, 2002

R, 3, Rauat (Rajender Singh Rauat )
^o Siri N, S, Rauat,
Office of SDOP (II), Sanchar Parishar,
^ctor-III, Rohini,
Dalhi-110085,

((3:8 sent • None)
,., Applicant

\^r sus

1. Union of India
(Telecom Commission)
Plinistry of Communication,
Through its ^cret ary-cum-Chairman ,
Sanchar Bhauan,

Ashoka Road,/
Maid Delhi-110015.

2, Clahanagar Telephone Nigam limited (flTNL),
Through the Ghief (Sneral Manager Telepjaones,
KeU Bhauan, Nsu Oslhi-110050, ...Respondents.

ffJDER (CRAL)

None appeared on behalf of the applicant e\/0n on

the second call. The OA i s di smiled for default and

non- prosecution.

/kd/

(Itildip Singh)

lumber (D)

•li


